Government of Jammu and Kashmlr
Finance pepartment
civil secretarlat, Jammu/ Srinagar

NOTIFICATION
Dated 17 of september, 2025

conferred by sub-section (1) of section 11

' Goods and Services Tax Act,2017 (Act No. Vv of 2017), and in
Government of Jammu and Kashmir, Finance

Department, No. SRO-GST-02/2017-Tax (Rate), dated the 8th July, 2017, except as respects
things done or omitted to be done pefore such supersession, the Government, being
satisfied that it is necessary in the public interest so to do, on the recommendations of the
Council, hereby exempts intra-State supplies of goods, the description of which is specified
in column (3) of the schedule appended to this nofification, falling under the tariff item,

sub-heading, heading or Chapter, as the case may be, as specified in the corresponding
te tox leviable thereon

entry in column (2) of the said Schedule, from the whole of the Sta
under section 9 of the Jammu and Kashmir Goods and Services TaX Act, 2017 (Act No. V of

S.0. __%_Q_‘j_ - In exerclse of the powers

of the Jammu and Kashm
supersession of the nofification of the

nd guinea fowls

2017).
SCHEDULE
[
S. No. Chapter/ Description of goods
Heading/
Sub-head
ing/Tariff i
fem
(1) (2) (3)
1. 0101 Live asses, mules and hinnies
2 0102 Live bovine animals
3. 0103 Live swine
4. 0104 Live sheep and goats
5. 0105 Live poultry, that is to say. fowls of the species Gallus domesticus, ducks, geese, turkeys qf

Other live animals such as mMammails, Birds, Insects

é. 0106
7 0201 Meat of bovine animals, fresh or chilled
8. 0203, 020]All goods, fresh or chilled

4, 0205, 0

206, 0207,

0208, 020




?

2

5202, 020[All goods. other than fresh or chilled, other than pre-packaged and labelled

b3
3, 0204, O
205, 0206,
0207, 020
3, 0209, Of
210
10. 03 Fish seeds, prawn / shriimp seeds whether or not processed, cured or In frozen state [othe
- than good:s falling under Chapter 3 and attracting 2.5%]
. 0301 Live fish
12, 0302 oh frosh or chilled, excluding fish fillets and other fish meat of heading 0304
13. 0304, 030]All goods, fresh or chilled B
6, 0307, 0
1308,0309
14, 0303, 030JAll goods, other than fresh or chilled, and ofher Thon pre-packaged and labelled
4, 0305, 0
304, 0307,
0308, 030
£4
15. 0401 Fresh milk and pasteurised milk, including separated milk, milk and cream. not concentr
ated nor containing added sugar or other sweetening matter, UHT milk
16. 0403 Curd, Lassi, Butter milk, other than pre-packaged and labelled
17. 0406 Chena or paneer, whether or not pre-packaged and labelled
18. 0407 Birds' eggs. in shell, fresh, preserved of cooked
19. 0409 Natural honey, other than pre-packaged and labelled
20. 0501 Human hair, unworked, whether or not washed or scoured; waste of human hair
21. 0504 All goods, fresh or chilled
22. 0504 All goods, other than fresh or chilled, other than pre-packaged and labelled
23. 0506 All goods i.e. Bones and horn-cores, unworked, defatted, simply prepared (put not cut |
o shape), treated with acid or gelatinised; powder and waste of these products
24, 0507 90 |All goodsi.e. Hoof meal; horn meal; hooves, claws, nails and beaks; antlers; etc.
25. 0511 Semen including frozen semen
26. 6 Live trees and other plants; bulbs, roots and the like: cut flowers and ornamental foliage
27. 0701 potatoes, fresh or chilled —

et




>

/ ‘ 28. 0702 romatoes, fresh o chiled

__rm'—mmnd oiher alliaceous vegelables, fresh of chilled
T—-WWN. vale and similar edible brassicas, fresh or chilled
—31._ [0705 Tetiuce (Lactuca safiva) and chicory (Cichorium spp.). fresh or chilled

32, 0706 Carrols, tumips. salod beelrool, salsify. celeriac, radishes and similar edible roots, fresh or

chilled*
o

"_73_37__—0707 Cucumbers and gherkins, fresh or chilled
‘___54_.——_—6708 Leguminous vegetables, shelled or unshelled, fresh of chilled.
35, 0709 Siher vegetables, fresh or chilled.

36. 0710 Vegetables (uncooked or =ooked by steaming of boiling In water). frozen
37, 0711 vegetables provisionally preserved, but unsuitable in that state for immediate ¢

lonsumplion

a8, 0712 Dried vegetables, whole, cul, siced, broken orin powder, put not further prepared
f
0713 Dried leguminous vegetables, shelled, whether or not skinned or split other than pre-pac
kaged and labelled
0714 Manioc, arowroct, salep. Jerusalemn artichokes. sweet potatoes and similar roots and fu

bers with high starch or inulin content, fresh or chilled. dried; sago pith.

0714 Manioc, arowroot, salep, Jerusalem artichokes, sweet potatoes and similar roots and tu
bers with high siarch of inulin content, frozen. whether or not sliced or in the form of pelle

ts, other than pre—pcckcged and labelled

42. 08 Pried makhana, whether or not shelled or peeled, other than pre—pockcged and labelle
d
43. 0801 Coconuts, fresh or dried, whether or nol shelled or peeled
44, 0801 Brazil nuts. fresh, whaether or not shelled or peeled
| I
45, 0802 - Other nuts, fresh such as Almonds, Hazelnuts or filberts (Corylus spp.), walnuis, Chestnuts

(Costanea spp.). pistachios, Macadamia nuts, Kola nuts (Cola spp.). Areca nuts, Pine nu
is, fresh, whether or not shelled or peeled

46, 0803 Banands, including plantains, fresh or dried

47. 0804 Dates, figs. pineapples. avocados, guavas, mangoes and mangosteens, fresh.

ISRy

48, 0805 Citrus fruit, such as Oranges, Mandarins (including tangerines and satsumas); clementine
s, wilkings and similar citrus hybrids, Grapefruit, including pomelos, Lemons (Citrus fimon.
Citrus limonum) and limes (Citrus aurantifolia, Citrus latifolia), fresh.

49, 0806 Grapes, fresh




50. 0807 Melons (including watermelons) and papaws (papayas), fresh

51. 0808 Apples. pears and quinces, fresh

52. 0809 Apricols, chemies, peaches (including neclarines). plums and sloes, fresh

53, 0810 Other fruit such os srawbernies, raspberries, blackberries, mulberries and loganberries, b
ack, white or red currants and gooseberries, cranberries, bilberries and ofher fruits of the
genus vaccinium, Kiwi fruit, Durians, Persimmons, pomegranates, Tamarind, Sapota (chic
o). custard-apple (ata), Bore, Lichi, fresh

54, 0813 Tamarind dried

55. 0814 Peel of citrus fruit or melons (including watermelons), fresh.

56. 07, 09 or |All goods of seed quality — ]

10

57. 0701 Coffee beans, not roasted -

58. 0902 Unprocessed green leaves of tea —

59. 0909 sods of anise, badian, fennel, coriander. cumin OW% of seed qua
ity

40. 3910 71 1[Fresh ginger, ofher than in processed form -

é1. 3910 30 1|Fresh turmeric, other thanin processemﬂ__—f

62. 1001 Wheat and meslin, olher than pre-packaged and labelled

63. 1002 Rye, other than pre-packaged and labelied

4. 1003 Barley. other than pre-packaged and labelled

&5. 1004 Oats, other than pre—pcckaged and labelled

b6. 1005 Maize (corn), other than pre-pcckoged and labelled

67. 1006 Rice, other than pre-pockcged and labelled

68. 1007 Grain sorghum. other than pre-packaged and labelled

9. 1008 Buckwheat, millet and canary wecd: other cereals such as Jawar, Bajra, Ragi, other than
pre-packaged and labelled

70. 1101 Nheat or mesiin flour, ofher than pre-packaged and labelled |

71. 1102 Cereal flours ofher than of wheat or meslin, maize (com]) flour, rye flour etc. <)tl'|gr_1'ﬁftr___.n¥Dr
o-packaged and |abelled

2. 11103 “ereal groals, meal and peliets, other than pre-packaged and labelled —=]

— —

\




- 14

LY

73. 1104 cereal gralns hulled
74, 1105 Flour, meal, powder, flakes. granules or pellets of potatoes, other than pre-packaged an|
d labelled
75. 1106 Flour, meal, powder of the dried Jleguminous vegetables of heading 0713 (pulses) (other
than guar meal (HS 1106 10 10) ond guar gum refined split (HS 110610 90)]. of sago or of
oots or tubers of heading 0714 or of the products of Chopter 8 i.e. of tamarind, of singo|
da, mango flour, efc. other than pre-packoged and labelled
76. 1106 10 1|Guar meal
0
77. 12 All goods of seed quality
78. 1201 Soya beans, whether or not broken, of seed quality
79. 1202 Ground-nuts, not roasted or ofherwise cooked, whether or not shelled or broken, of seed
quality
80. 1204 Linseed, whether or not broken, of seed quality
8l. 1205 Rape or colza seeds, whelher or not broken, of seed quality -
82. 1206 Sunflower seeds, whether or not broken, of seed quality
B3. 1207 Other oil seeds and oleaginous fruits (i.e. Palm nuts and kemels, cotton seeds, Castor oil §
eeds, Sesamum seeds, Mustard seeds, Safflower [Ccdhomusﬁnciorius) seeds, Melon see
ds, Poppy seeds, Ajams, Mango kernel, Niger seed, Kokam) whether or not broken. of se
ed quality
84. 1209 Seeds, fruit and spores, of a kind used for sowing. Explanation: This entry does not covers
eeds meant for any use other than sowing
85. 1210 Hop cones, fresh
86. 1210 10 OjHop cones, neither ground nor powdered nor in the form of pellets
0
87. 1211 Plants and parts of plants {including seeds and fruits), of a kind used primarily in perfumer
y, in pharmacy or for insecticidal, fungicidal or similar purpose, fresh or chilled
88. 1212 Locust beans, seaweeds and other algae, sugar beet and sugar cane, fresh or chilled
89. 1213 Cereal straw and husks. unprepared, whether or not chopped, ground, pressed or in the
form of pellets
90. 1214 swedes, mangolds, fodder roofs, hay, lucerne (alfalfa). clover, sainfoin, forage kale, lupi
nes, vetches and similar forage products, whether or not in the form of pellets
?1. 1301 Lac and Shellac
92. 1401 Sal leaves, siali leaves, sisal leaves, sabai grass
93. 1404 90 4|Betel leaves

B




_ b |

94, 1404 70 alcoconut shell. unworked
0
¥ 95. 1404 90 olvegetable materials, for manufacture of jhadoo or broom sticks
5 o
— 5. 1701 or | (i) Joggery of all types including Cone Jaggery (gur), Palmyra Jagger
702 y. other than pre-pcckoged and labeled
(if) Khandsari Sugar. other than pre-pockcgad and labelled (iii) Rab,other th
an pre-packaged ond labelled
97. 1901 Food preparation of milet flour. in powder form, containing at leost 70% millets by wei
ght, other than pre-packaged and labelled
f
98. 1904 Puffed rice, commonly known as Muri, flattened or peatenrice: commonly known as Ch
ra, parched rice, commonly known as khoi, parched paddy or rice coated with sugar of
gur, commonly known as Murki, other than pre-pockuged and labelled
f— 4———_—___-_-——-_‘-_—__-——
99. 1905 Pappad, by whatever name it is known
511905 or 2khakhra: Bread (bronded or otherwise), Pizza ——5a, rofi, chopathi, paratnd. parofta an
106 4 other Indian breads by any name called
I
101. 2009 89 9{Tender coconut water other than pre-pcckaged and labelled
0
102. 2106 Prasadam supplied by religious places like temples, MosqQuUes. churches, gurudwaras, da
rgahs, etc
103. 2201 Water [other than aerated, mineral, distilled. medicinal, ionic. batiery. de-mineralized an
4 water sold in sealed unit container)
104. 2201 Non-alcoholic Toddy, Neerd including date and palm neera
105. 2301, 230lAquatic feed including shrimp feed and prawn feed, poultry feed and cattle feed, inclu
2, 2308, -2|ding grass. hay and straw, supplement and additives, wheat bran and de-oiled cake of
309 her than rice bran
106. 2306 De-oiled rice bran
107. 2306 Cotton seed oil cake
108. 2302, 230{Husk of pulses including Chilka, Concentrates including chuni or churi, Khanda
?
109. 2501 salt (including h:.:lble salt ond_d.'ena‘tured salt) .ond _pure sodium chioride, whether or noti
n aqueous solutions or containing added anti-caking or free flowing agents; sea water
110. 26 Uranium Ore concentrate
111 5716 00 OlElectrical energy
0

e




Dicaolcium phosphate {DCP) of animal 1

vJ

eed grade conforming to 1S specification No.547

112, 2835
: 2002
113. 30 or any [Drugs or medicines listed in Annexure |
other Ch
apter
114, 3002 Human Blood and its components
115. 3006 All types of contraceptives
116. 3101 All goods and organic manure, other than pre-packaged and labelled
117, 3304 Kajal (other than kajal pencil sticks). Kumkum, Bindi, Sindur, Alta
118. 3825 Municipal waste, sewage sludge, clinical waste ]
119. 3926 Plastic bangles
120. 4014 Condoms and contraceptives
121. 4016 Erasers
122. 4401 Firewood or fuel wood
123. 4402 Wood charcoal (including shell or nut charcoal). whether or not agglomerated
124. 44 or 68 |Deities made of stone, marble or wood
125. 46 Khall Dona; Goods made of sal leaves, siall leaves, sisal leaves, sabai grass, including sa
bai grass rope
126. 46 Plates and cups made up of all kinds of leaves/ flowers/bark
127. 4802 / 49|judicial, Non-judicial stamp papers, Court fee stamps when sold by the Government Tre!
07 asuries or Vendors authorized by the Government
128. 4802 Uncoated paper and paperboard, of a kind used for wiiting. printing or other graphic pl
urposes, in rolls or rectangular (including square) sheets, of any size, other than paper of
heading 4801 or 4803, used for exercise book, graph book, laboratory note book and no
tebooks
129. 4817 / 49lpostal items, like envelope, Post card etc., sold by Government
07
130. 4820 Exercise book, graph book, loboratory note book and notebooks
131. 48 or 490|Rupee notes or coins when sold to Reserve Bank of India or the Government of India
7or71
132. 4901 Prinfed books, including Braille books
133. 4902 Newspapers, journals and periodicals, whether or not illustrated or containing advertisin
g material




'S

“ 134, 4903 Children's picture, drawing or colouring books
____---—-—‘ 35, 1-9—63"()—5'6 Music, prinfed or in manuscript, whether of not bound or illustrated
0
-——fgg_—" 4505 Maps and hydrographic of smilar charts of all kinds, ncluding atlases, wall maps, topogr
aphical plans ond globes, printed
___‘___._-—-—'-‘.—-———_—__ . -
137. 4907 Duty Credit Scrps
-—__'-___-_ » -
138. 5001 Silkworm laying, cocoon
139. 5002 Raw silk
140. 5003 Silk waste
| —
141, 5101 Wool, not carded or combed
142. 5102 Fine or coarse animal hair. not carded or combed
143. 5103 Waste of wool or of fine or coarse animal hair
144, 52 Gaondhi Topi, Khadi yam
e .
145. S01o 55 [Khadi fabric, sold through Khadi and Village Industries Commission (XVIC) and KVIC certfi
fed institutions/outlets
146. 5303 Jute fibres, raw or processed but not spun
147, 5305 Coconut, coir fiore
148. 53 Coir pith compost other than pre—pockoged and labelled
149. 63 Indian National Flag
| 150. 6703 Human hair, dressed, thinned, Hleached or otherwise worked
151. 6912 00 4|carthen pot and clay jamps
0
152, 69 Idols made of clay
153. 7018 Glass bangles (except those made from precious metals)
154. 7117 Bangles of lac/shellac
155. 3201 Agricultural implements manually operated or animal driven i.e. Hand tools. such as spa
des, shovels, mattocks, picks, hoes, forks and rakes; axes, bill hooks and similar hewing to
ols; secateurs and pruners of any kind; scythes, sickles, hay knives, hedge shears, fimber
wedges and other tools of a kind used In agriculture, horticulture or forestry other than g
\ l nhamella.
\ 156. \8‘2\4 !Pencil sharpeners




157. 3445 lcharkha for hand spinning of yarns, Ineluding amber charkha
 158. 8446 'Hondtoom [weaving machinery]
—59. 8802 0 Olspacecrait (including salelites) and suborbital and spacecraft launch vehicles
0
— 0. [9021 Hearing ids
161, ?2 Indigenous handmade musical instruments as listed in Annexure Il
162. 9603 Muddnas made of sarkanda, Brooms of Grushes, consisting of twigs or other vegetable
materials, bound together, with or without handles
163. 5608,9609 [Pencils (including propelling or siding pencils), crayons. pastels, grcwing charcoals, writi
ng or drawing chalks and tailor's chalk; Slaie pencils and chalk sticks
164. 9410 00 OfSlates
0
165. 5619 00 1|Sanitary towels (pads) or sanitary napkins; tampons
0 or 9619
00 20
166. 9803 Passenger baggage
167. Any chaplPuja samagri namely:-
ter
i, Rudraksha, rudraksha mala, tulsikanthi mala, panchgavya (mixture of cowdung,
desi ghee, milk and curd); .
ii. sacred thread [commonly known as yognopawt):
fii. Wooden khadau;
iv. Panchamrit,
V. Vibhuti,
Vi. Unaranded honegy
Vii. Wick for diya.
Vil Roli
ix. Kalava (Raksha sutra)
X. Chandantika
148. - Supply of lottery by any person olher than State Government, Union Tenitory or Local au
thority subject to the condition that the supply of such lottery has suffered appropriate C
entral tax, State tax, Union Territory tax of integrated tax, as the case may be, when sup
plied by State Government, Unlon Territory or local autherity, as the case may be. to the
lottery distributor or selling agent appointed by the State Government, Union Territory or
~cal authority, as the case may be.
169. - supply of goods by @ Government entity to Central Government, State Government, Uni
on Territory, local authority or any person specified by Central Government, State Gover
Ament, Union Territory or local authority. against consideration received frorm Central GO
vernment, State Government, Union Territory or local authority in the form of grants
170. Any ChalParts for manufacture of hearing aids
pter

Ny




—

10

171. ANy ChalRakhl (other than those made of goods falling under Chapter 71)
pter exce|

ot 71

A
172. Any Cha supply of glft
pter of any State or Union

vernment, where auc

items recelved by the President, Prime Minister, Govermnor or Chief Minister
ferritory, or any public servant, by way of public auction by the Gol
tion proceeds areé to be used for public or charitable cause,

e —

L—-""-__-_

nation.- For the purposes of this Schedule.-

Expla
{a) the expressions, -

i, unit container” means d package, whether large of small (for example, fin, can. box.
jar, bottle, bag, or carton, drum, barrel, of canister) designed to hold a pre-determined

quantity or number, which is indicated on such pockage: . .
ii. "pre-packoged ond labelled" means all commodities that are mtende‘t:i for retail sale
and containing no -packed

t more than 25 kg or 25 lifre. which are "prée GShdeﬁ”ed in
clause (1) of section 2 of the Legal Metrology Act: 2009 (1 of 2010) where: the packoge
in which the commadity is pre-pac

ked or a label secv eto is required o
pear the declarations under the provisions of the Legal 009 (1 of 2010)
and the rules made {hereunder;
“taiff item™, "sub-heading” sheading” and wchapter" shal mea
item, heading, sub-heading and Chapfer as specified in the First Sche
Customs Tariff Act, 1975 (51 of 1975); : "
iv. “Govemment entity” shall mean an d y other body including

society, trust. corporation, which is-

rely affixed ther
Metrology Act, 2

n respectively @ tariff
dule to the

uthority or @ poard or an

sef up by an Act of pariament or State Legislature; of

established by any Government,

or more participation by way of equity or
e Central Government, State governmen

(a)
(b)

with 90 percent
n entrusted by th

hority:
e interpretation of the First Schedule to the said Customs Tariff Act, 1975 including the
ter Notes and the General Explanatory Notes of the First schedule shall, sO far as may

etation of this notification.

o carry outa functio

control, t
r alocal aut

t, Union territory ©

(p) the rules for th
section and Chap
be, apply to the interpr

e with effect from the 29ndday of September, 2025.

This notification shall come info forc

!
‘\\4‘)

2.
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Annexure-|

[See S. No. 113 of the schedule]

List ot drugs of medicines

Gene Therapy

]

2. Agalsidase Beta

-

imiglucerase

s

Fptocogo!fo activated recombinant coagulation factor Viia

T

5. ‘Onc_semnogene abeparvovec

-

é. \Ascimin‘tb

T

7. Mepo\izumob

pegyloted Liposomal frinotecan

____________________-_____‘______..-———-

Dorotumumob

Dcrotumumob subcutaneous

n eclistamab
Amivcntamab

13, Alectinib
14. |Risdiplam

15. Obinu’tuzumcb

16. Polcﬂuzumob vedotin

17. Entrectinib

18. Atezolizumab

Spesolirnc-b

velaglucerase Alpha

21. l|Agalsidase Alfa

2. |Rurioctocog Alpha Pegol

3. |idursulphatase

FJL iglucosidase Alfa

M %




| -

h5, |Laronidase

06, |Olipudase Alfa
27 lTepo‘tinib

78, |Avelumab

29 Emicizumab

IBelumosudil

Miglustat

Velmanase Alfa

Alirocumab

\Evo\ocumob

\Cystom‘me Bitarirate

\CH mhibitor injection

\\nc\is‘lrcn




Annexure-ll

[see 5. No. 141 of the schedule]

List of Indigenous hondmade musical instruments

gulbul Tarand

Dotar, Dotora, of Dotara

— 3 Extara
4 Gatchuvadyam or Jhallor
5 Gopichand of Gopiyanira of Khomak
6. Gottuvadhyam of Cmnof—_—_‘
e
T Katho
-
8. Sarod
/
10 surbahar
S
12 swarabat
13. swarmandal
14, Tamburd

___-——-—M

_____———_‘_____—————"

T
Tuniuna

16.
—17. | Magodiveend
—"18.. e Hansaveena
—-""'_Tg'f-——""—'_—”_ Mohan Veena il
"'_'_EE"—"""—_/ Nakulaveena T
__'___'2—]:-/- Nandunl
r 22 - RudraVeena ]
N Sarcswativeena =
24, VichitraVeena _




25. Yazh
26. RanjanVeena \
A TriveniVeena ‘\
EE Chikara j\
SR
2. Dilruba \
- 0. Ektara violin J
D Esraj J
32. Kamaicha
— 33, l Mayurivina or Taus -
34, ‘ Onavillu
36 Behala (violin type) — |
36. Pena or Band
37. pulluvanveena - one stringed viofin
38. ’ Rravanahatha SRR
"—_ 39. Folk sarangi
T 40. Classical sarang
——__-__H- Sarinda
42 Tar shehnai
43. Gethuor Jhallari
/
— 44. Gubguba or Jamuku = Parcussion string instrument
— 5.1 pulluvankutam

A6. santoor - Hammered chord box

1 Pepa .

pungi or Been

-
49 Indian Harmonium: Double reed

- e

SO.J Kuzhal
51. \ Nadaswaram =
lr 52. \ shehnal

53, \ sundarl

kw\?




s

54. Tangmuri
S5 Alghoza - double flute
56 Bonsuri
— 57. Venu (Carnatic flute) Pulianguzhal
— 58 Mashak
59. Tithi
0. Srutiupanga
R Gogona
62 Morsing
63 Shrutli box =
T 64 Harmoniurn (hcnd-pumped} ]
65. Ekkalam
b6. Karnal
&7. Ramsinga
I
Z8. Kahal
S
9. Nagphani
0. Turi —
___-—-;-3:——————‘* pimadi
B |
_____ﬁ—//_ Dholak !
"""’FZT//—-/ Dholki
____#__-7—7_—._-——-—-—-*—""'"—'— Duggi
__-————-7—?37—-———-"‘"! Ghatsinghari or gadasingari ]
_.__-—-?—‘?—_—_-—-——-—-—""_"'—_— Ghumot
"_'__5'(-)7'___—_- Gummeta
___——é—]-——-f Kanijira |
2. Khol

o




| £

83. ;
Kinpar and Dhopar (tribal drums)
— \
Maddale
85
Maram
6
8 Mizhavu T
87. Mridangam =
| i i I
88. Pakhavaj
'-._-_-___7 e - . e
89. pakhavaijori - Sikh instrument similar fo tabla
| e —
90. Panchamukhavadyam
(- I
1. { Pung
I
l 92. \ Shuddhamadalam of Maddalam
T
93. L Tabala/iabl/chameli _i,i,ljfrinl—/
94.\ Tabla
_______________________,_.-
25. Tablatarang - jﬂf_tim_’/’
57.] ThanthiPanai
Thimila
100. Daff, duff, daf or dufDimdi or dimii - small frame drum without jingles!
"0, Kanjira - small frame drurn with one jingle

Kansi - small without jingles

103. patayanithappu - medium frame drum played with hands

Chenda

104.
P /
105. Dollu
106. Dhak

-

Dhol

Dholi

107,
" o

Thavil

Udukai




112,
- Chande
. e 12, Nagara - pair of kettledrums T\
114. Pambai - unit of two cylindrical drums
| e Paraithappu, halgi - frame drum played with two sticks
6. Sambal
117 Stick daff or stick duff - daff in a stand played with sticks
s Tamak
. ' Tasha - lype of kettledrum
120. Urumee —
121. JaltarangChimpta - fire tong with brass jingles |
122 Chengila - metal disc snamna
123, Elaihalam _’j
124. Geger - brass vessel %
125. Ghatam and Matkam (Earthenware poi?j?u?-n_}-—#_—ﬂ
128, Ghungroo
/
127 Khartal or Chiplya i
128. Manjeera or jhanj or taal
-
129. Nut - clay pot
e s
" 130, Sankarjang - lithopnone
-—"—’"1_3'1" Thali - metal plate
/
—-——"’_]3? Thcmukczhimcnnoi
= ]33.“"‘"_"——_"_‘__-Wch’rorong, a type of glass harp
— 734, | ——Koshihatarong. a type of xylophone.
__“_______‘//

gy order of fhe Government of Jammu and Kashmir

Sdj-
(santosh D valdya).lAS
Principal Secretary to Government.

No: FD-ST/138/2025-03 (CC No. 7682586) Dated: 17 09.2025

Copy to thei-
1. Secretary, GST Councll, New pDealhl (in refere

Dated: 17ih september, 2025).

AV

nce to the CBIC NoﬂficoﬂonNo.l5/2025-Cen%ro! Tax (Rate),




10. Additional Commission

11. Private Secretary tothe P
12. Incharge Website, Finance Department/State Taxes Department, UT of J&K.

0N e W

.

All Financial Commissioners.

princioal Secretary to Hon'ble Li. Governor.

All Principal Secretcries/C:ommissioner/Secremries to Government.

Joint Secretary. J&K, MHA, GOI, New Delhi.

Divisional Commissioner, Jammu/Kashmir.
commissioner, State Taxes Department, J&K.
Excise Commissioner, J&K, Jammu/Kashmir.

special Secretary 1o Hon'ble Chief Minister, J&K.
er State Taxes (Administration & Enforcement) Jammu/Kashmir.

rincipal Secretary to the Government, Finance Department.

(Mohammad Amin)J
Depuly Secretary to the Government.
¥

J




